IContested commercial cases disposed during the month of September-2022
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ISH. SANJEEV|CENTRAL [CS COMM- ISAMANVYA INeeraj Sood and| 05.01.2021 01.09.2022 604 | Contested Suit for
IKUMAR 51/2021 INFRASTRUCTUR [Naresh Sharma [Recovery
IAGGARWAL, [E LTD. VS. DELHI
IDISTRICT AL BOARD
WUDGE
(COMMERCIAL
ICOURT)-01
ICS COMM-NAVNEET [Stuti Wason and| 10.08.2018 Yes 05.09.2022 1487 |Contested | - | - Suit for
1875/19 JEDUCATION LTDDeepaker [Permanent
S. BALSAM[Pokhriyal land
IPUBLISHING IMandatory
[HOUSE Injunction
ffor
[nfringeme
Int off
ICopyright
ICS COMM-{SAMANVYA INeeraj Sood and| 05.01.2021 No 06.09.2022 609 Contested | - | - ISuit for
l52/2021 INFRASTRUCTUR [Naresh Sharma [Recovery
[E LTD. VS. DELHI
VAL BOARD
ICS COMM-HICICI BANKVS. [Manish Dewan [24.12.2019 No 15.09.2022 996 |Contested | - | - ISuit for
I3031/19 JHARSH LATA JAnd M.S. Oberof [Recovery
2 [SH. RAJNEESH|ICENTRAL
[KUMAR GUPTA|
IDJ
ICOMMERCIAL
ICOURT, THC
IVIVEK TRAVEL
REGD ) Vs
INATIONAL
ICS INSURANCE CO IRECOVERY]|
IDJ/1932/2018 |LIMITED IR K KOHLI 06/05/18 NO 09/19/22 1567 | ONTESTEI] 09/19/22 1 IOF MONEY]




District Case No. Petitioner NameAdvocate Date ofWhether Date ofDays forNature ofDate ofNumber Act
VS Respondent Registrati Urgent ReliefDecision disposalDisposal execution ofof daysSection
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Mediation did Settled) of decree
not take place from date
(Yes / No) of

decision

ISATYENDRA
[M/S NARESH [KUMAR SINGH CONTESTE
[KUMAR D
JAGGARWAL Vs [U/s 13 of
ICS ISOUTH DELHI [TheComme
COMM)/284/2MUNICIPAL cial Courts
22 ICORPORATION 01/24/22 NO 09/23/22 242 09/23/22 1 Act
IDEEPAK
IKAUSHIK (CONTESTE
D
ICS [CICI BANK LTD
COMM)/1091/ [VS SUBRATA RECOVERY]
2019 [KUMAR GAYEN 07/05/19 NO 09/30/22 1183 09/23/22 1 IOF MONEY]
3 [SH. ILLA|CENTRAL [NIL
IRAWAT,
IDISTRICT
VUDGE,
(COMMERCIAL
ICOURT)-03, TIS
[HAZARI COURT,|
IDELHI
4 MS NISHAICENTRAL (CONTESTE NIL NIL [RECOVERY]
ISAXENA, D (OF MONEY]
IDISTRICT
UUDGE,
ICOMMERCIAL
ICOURT-04
SH. HEMANT
ICS (COMM)217dICICI Bank Vs FIR( GUPTA 07-07-2021 YES 01-09-2022 1421 DAYY
SH. DEEPAK [CONTESTE] NIL NIL [RECOVERY|
KAUSHIK D (OF MONEY]
ICS (COMM)15274ICICT BANK LIMIT 13-08-2019 YES 02-09-2022 [1116 DAY}
SH. SATISH (CONTESTE NIL NIL [RECOVERY]
KUMAR D (OF MONEY]
ICS (COMM)328{ICICI BANK LTD V| 13-09-2021 YES 07-09-2022 359 DAY
SH. RAVI [CONTESTE] NIL NIL |[RECOVERY]
CHAND D (OF MONEY]
GARG
ICS (COMM)1604M/S ADITYA PROM 28-10-2021 NO 12-09-2022 304 DAY!
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(CONTESTE] IRECOVERY|
SINGH D (OF MONEY]|

ICS (COMM)249JRAJESH KUMAR V| 20-01-2022)] NO 14-09-2022 p37 DAYY

MS. AASTHA (CONTESTE NIL NIL PETITION
GUPTA D U/S 34

IARBITRAT|
ON ACT

JOMP (COMM.)2lSANJAY MALIK Vs 21-02-2022 YES 21-09-2022 12 DAYY
5 H. ASHWANIICENTRAL |NIL

UDGE,
‘OMMERCIAL
‘OURT-05

=

L INIL ISUIT FOR

6 H. PARAMJITICENTRAL [CS(COMM) 23ICICI BANK LTD{BARKHA SHA|  ### NIL 28.09.2022 | 732 [CONTESTE|NI
ID IRECOVERY]

INGH,
ISTRICT
UDGE(COMME
CIAL)-06,

ICENTRAL

7 [MS. KAVERIICENTRAL |NIL
IBAWEJA,
IDISTRICT
PUDGE,
ICOMMERCIAL
ICOURT-07

8 H. DINESHWest INTL
HATT ) DJ|

(COMMERCIAL

ICOURT)-01

9 [MS. HEMANIWest INIL
IMALHOTRA,
IDISTRICT
JUDGE
(COMMERCIAL
ICOURT)-02




1o [MS.

District

SANTOSHNEW
ISNEHI
IDISTRICT
PUDGE
(COMMERCIAL
ICOURT)-01

11

|SH. GURVINDER|
[PAL SINGH,|
IDISTRICT
WUDGE
(COMMERCIAL
ICOURT)-02

MANN,[DELHI
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INIL
U/S-34
OF
IM/S. ATC FOODS ARBIRATI
01\;[P2(/C§)(1)V2/L) [PVT. LTD. VS. i%(gﬁgl;ﬁg 16.12.2021 NA 28.09.2022 287 |SET ASIDE NA NA ON AND
3 JUNION OF INDIA CONCILIA
TION ACT
1996
U/S-34
IM/S. MUBARAK ARB?EATI
OMP (COMM.) [OVERSEAS PVT. SH. GAURAV
28.01.2022 NA 28.09.2022 244 |SET ASIDE NA NA ON AND
23 / 2022 B'IP“DIN\SﬁAUNION AGGARWAL CONCILIA
TION ACT
1996
U/S-34
IM/S. MUBARAK ARBolgATI
OMZP (/02001‘2’1') S¥§R§,§A§I§¥3N i}égfl{a}ﬁz 28.01.2022 NA 28.00.2022 | 244 |SET ASIDE NA NA | ONAND
4 OF INDIA CONCILIA
TION ACT
1996
U/S-34
b K OF
JoMP (/nggl:[.) EIS\ITETEII)(I}II\ISgi IS<I; gﬁgg}g 17.05.2022 NA 30.09.2022 137 |SET ASIDE NA NA Agl\l?IfNAgI
75 INDIA - CONCILIA
TION ACT
1996
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VS Respondent Registrati Urgent ReliefDecision disposalDisposal execution ofof daysSection
Name on was sought and (Conteste decree for
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decision

U/S -34
b.x or
OMP (COMM.) [ENTERPRISES | SH. ARVIND ARBIRATI
6/ 2022 [VS. UNION OF KR. NAGPAL |17-05-2022 NA 30.09.2022 137 |SET ASIDE NA NA ON AND
7 INDIA : CONCILIA
TION ACT
1996
12 [SH. SANJIV|
PAIN, LD, JUNION OF INDIA Under
IDISTRICT OMP OBJ-34) Vs M/S section 34
WUDGE Lot
(COMM.)-03 (COMM.)/112/2] éviér}éngL jagjit singh  |03-07-2019 NA 13-09-2022 1168 |DISPOSED NA NA Arbltg{atmn
019 ISUPPLIERS (OBJ- (Conciliation]
I34) Act
IM/S OIL AND
cs INATURAL GAS 03-00- Suit for
(COMM.)/383/ [CORPORATIION | Medha Tandon 23‘023 NA 24-09-2022 | 751 |DECREED NA NA  |Recovery &
2020 ILTD Vs MRS. Damages
[KANTA SODHI
Under
tion 34
OMP ) ALLOWED section .
IDINESH GOEL Vs | Jitendra Nath Arbitration
(COMM.)/56/2 07-04-2021 NA 24-09-2022 535 /SET NA NA
021 JAXIS BANK LTD Pathak ASIDE & .
IConciliation|
Act
JANSHUL GOEL Vs
CS IM/S NEW LINE .
(COMM.)/291/ [[INFORMATION ROHII\}(;%JIMAR 228(;‘2’(2)' NA 27-09-2022 | 942 |DECREED NA NA Rse“c‘;‘fgr
2020  [SYSTEMS PVT Y
ILTD ETC.
IM/S CORROSION
IJENGINEERS
cs IPVT.LTD. Vs M/S
OBERTS AND SHASHWAT Suit for
(COlVIzl\l/)I.z)l/ 299/ NGINEERS KUMAR 12-08-2021 NA 27-09-2022 411 |DISPOSED NA NA Recovery
HROUGH ITS
ANAGING
ARTNER
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FRULALR M/S METAL
[BHARTWAL ENGINEERING [Petition U/
?IIJ%TégCT OMP AND FORGING 34 of the
(COMMERCIAL (COMM.)/1/201 C%DSIETARNA?IY s Sh AIEE;ShEk 09'0;'2021 NO 13.09.2022 Contested NA NA Arbitration
[COURT)-01 9 WAREHOUSING (Conciliation|
CORPORATION
AND ANR
cs H S OBEROI
BUILDTECH PVT Sh Pawan Suit for
(COMI(\)/IQ)(/)239/2 LTD Vs MONTU Kumar 09.09.2020 NO 26.09.2022 747 Contested NA NA Recovery
KUMAR
cs M/S KARKESTAR
AGRO INDIA (P) | Sh Shubham Suit for
(COMIZI1)9/394/2 LTD. Vs RAJEEV Gupta 12.12.2019 NO 28.09.2022 1021 | Contested NA NA Recovery
BHATIA
14 [SH VINAYSOUTH INIL
EEEMAR
ANNA,
IDISTRICT
WUDGE
(COMMERCIAL
ICOURT)-02
5 INTL
ISH. SANJEEV|
AGGARWAL  [outh
16 INIL
H. MUKESH]|
E(UMAR GUPTA [°uth




District Case No. Petitioner NameAdvocate Date ofWhether Date ofDays forNature ofDate ofNumber Act
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Pre-Insitution d / execution
Mediation did Settled) of decree
not take place from date
(Yes / No) of

decision

7 [SH. UMED|SOUTH-
ISINGH, [EAST
IDISTRICT
WUDGE
(COMMERCIAL)-
jo1
IM/S. ART N
IGLASS INC. V/S.
IM/S INFINITY
INTERIORS PVT. ICONTESTE IRECOVERY]|
ICS/1316/2018 |LTD. R.C. KHANNA [01.09.2018 [NIL 03.09.2022 1462D INIL INIL IOF MONEY
IM/S. M/S
INFINITY
[INTERIORS PVT.
ICS/COMM/884|LTD. V/S. ART N ICONTESTE IRECOVERY]|
2022 IGLASS INC. IR.C. KHANNA [26.08.2022 [NIL 03.09.2022 9D INIL INIL IOF MONEY|
IM/S. UNIQUE
ICOLLECTIONS
[INDIA PVT. LTD.
ICS/COMM/62/ [V/S. KARAN IMUKESH ICONTESTE IRECOVERY]
2019 [BAJAJ IKUMAR 28.03.2019 [NIL 07.09.2022 1255D INIL INIL IOF MONEY|
IM/S. GLOBAL
IBAGS
JACCESSORIES
ICS/COMM/195 [V/S.M/S. C.P. ICONTESTE IRECOVERY]|
2019 WORLD LINES VASEEM MIAN [23.07.2019 [NIL 14.09.2022 1147D INIL INIL IOF MONEY]
18 |MS.  VINEETASOUTH-  |NIL
IGOYAL, [EAST
IDISTRICT
JUDGE
(COMMERCIAL
ICOURT)-02




District Case No. Petitioner NameAdvocate Date ofWhether Date ofDays forNature ofDate ofNumber Act
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Pre-Insitution d / execution
Mediation did Settled) of decree
not take place from date
(Yes / No) of

decision

9 INTL

EH . AJAYSOUTH-
UMAR JAIN [EAST

20 INIL
[MS. ANU|
IGROVER igg;m'
[BALIGA

21 INTL
IMS PREET]|
IAGGARWAL LEXE%'H
lGUPTA

22 INTL
IMS NIRJASOUTH-
[BHATIA [EAST

23 INTL
E(H. RAJESHSOUTH-

UMAR SINGH [EAST

24 EH SANJAY[EAST
HARMA-I
cscommno.| MISEUROTOVS | sacupr 20-03-2021 o1-00-2022 | 524 |CONTESTE i | surrFor
66/2021 KAMLESH JAIN SHARMA D IRECOVERY|
MEENA UPPAL
CS(COMM)NO. PRASHANT (CONTESTE] SUIT FOR
VS. M/S KAIZEN 25-10-2021 28-09-2022 333
188/2021 ENTERPRISES SINGH D IRECOVERY|
ASHWANI GUPTA
CS(COMM)NO. VS. RAHUL PKJHA 11-08-2020 24-09-2022 773 CONTESTE
152/2020 AGGARWAL b
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not take place from date
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M/S NARMADA
MEDICAL
CS;Cz?)l)/il\Qé\TO. Ag%g%xiﬁfés RAVI KUMAR | 01-11-2018 05-09-2022 1399 CONEESTE
SCIENCES PVT.
LTD.
ISSS TRADE ZONE [PRATEEK 01-10-2018 14-09-2022 1438
IPVT. LTD. VS. [TTIWARI
CS(COMM)NO.[UNITED INDIA CONTESTE]
200/2019 [INSURANCE D
ICO.LTD.
25 [SH. CHANDRAIEAST INIL
[SHEKHAR,
IDISTRICT
UUDGE,
ICOMMERCIAL
ICOURT-02
26 [MS. BARKHANORTH ICS(COMM)- NION BANKRUPAK 21.09.202 06.09.2022 [715 ICOMPRO UIT FOR|
IGUPTA, [EAST l46/2020 F INDIA VS/SHRIVASTAV (o IMISED COVER|
IDISTRICT RINSHU A Y
UUDGE, WARAJ
(COMMERCIAL
ICOURT)
ICS-143/2022  [SARFRAZ ISHAKIR 02.07.2022 07.09.2022 (67 ICOMPROM|  -=—----m= | ==mmmmmmee- ISUIT FOR]
[HUSSAIN VSHUSSAIN ISED IPARITION,
IMOHD. ASRAF IPERMANE
INT ANDy
IMANDATO
IRY
INJUNCTI
IONS.
ICS-352/2019  |BANK OHSUNIL PRASAD|05.12.2019 09.09.2022 (1009 ICOMPROM|  ==memmem | mmemmeeeeee ISUIT FOR|
IBARODA VS RAN]| IISED [RECOVERY]|
JAND OTHERS
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ICS-146/2021 [BHUPESH IAJAY KUMAR (30.07.2021 12.09.2022 Kuog ICONTESTE|  -=-----== | ====m=mmmm- ISUIT FOR
IKUMAR VS. JAYA| ID IPERMANE
IDEVI INT
INJUNCTI
ION  ANDY
ISPECIFIC
IPERFORM
IANCE OHR
ICONTRACT]
ICS(COMM)-  |STATE BANK OFGOPAL CHAND|27.01.2022 12.09.2022 228 ICONTESTE| = -=--mmmem | mmememeeees ISUIT FOR|
12/2022 INDIA VS NAJEEBISHARMA ID [RECOVERY]|
IKHAN
ICS-237/2021 |DHEERAJ RANAAMIT KUMAR [29.09.2021 16.09.2022  [350 ICOMPROM|  -==-mmmmm | mmmmmmeeees ISUIT FOR|
S 0YQ [SED IRECOVERY]
ICORPORATE
JIOFFICE
JOMP(COMM)- [RAM NIWAS] 19.09.2022  [281 ICONTESTE| =~ -------== | =mememeeee [UNDER
5/2021 IYADAV VS M/S ID ISECTION
ISHRIRAM 134
[TRANSPORT
IFINANCE
ICOMPANY LTD
IM.K SINGH 10.12.2021 | = --m--mem-
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VS Respondent Registrati Urgent ReliefDecision disposalDisposal execution ofof daysSection
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Pre-Insitution d / execution
Mediation did Settled) of decree
not take place from date
(Yes / No) of

decisi

IOMP(COMM)- [SMT SEEMAMOHD. IKRAM [19.01.2022 19.09.2022 243 ICONTESTE [UNDER
l2/2022 JARORA \E ID ISECTION
INDUSIND BANK]| 34
ILIMITED
JOMP(COMM)- [MANISHA IMOHD. ZAHID [02.05.2022 19.09.2022 140 ICONTESTE| = -=--mmmem | mmememeeees [UNDER
13/2022 ISAXENA \E ID ISECTION
[HINDUJA 34
[HOUSING
IFINANCE
ICS(COMM)- ICENTRAL BANKRAM 25.01.2022 20.09.2022  [238 ISETTLED |  =—==---== | ==mmmeee- ISUIT FOR]
11/2022 IOF INDIA VSBHUSHAN IN IRECOVERY]
IPRIYANKA  AND|PANDEY IMEDIATIO
IOTHERS IN
ICS(COMM)- [UONION BANK OHP.KJHA 05.01.2021 24.09.2022 (627 ICONTESTE|  -------—- | ======—-- ISUIT FOR]
l4/2021 INDIA VS. RAJAT]| ID IRECOVERY]
IJENTERPRISES
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ICS(COMM)- [UNION BANK OFP.KJHA 05.01.2021 24.09.2022 (627 ICONTESTE|  -=-----== | ====m=mmmm- ISUIT FOR
6/2021 INDIA VS. RAJAT] ID IRECOVERY]|
[ENTERPRISES
ICS-76/2022 WAYWATI DEVI VS|SHALINI 11.04.2022 24.09.2022 167 [SETTLED |  =====memm | memeeeeee ISUIT FOR
IKAMLESH [UPADHYAY N [RECOVERY]|
ISHARMA IMEDIATIO
IN
ICS(COMM)-  [RIYAZ AKBARVS |R P SHARMA [19.03.2021 130.09.2022 560 [CONTESTE| — ------mem | smemeeeeee ISUIT FOR
I32/2021 IPARVEZ ALAM ID [RECOVERY]|
27 [MS. NIVEDITAShahdara [NIL
JANIL SHARMA,
IDISTRICT
UUDGE,
(COMMERCIAL
ICOURT)

INIL




District Case No. Petitioner NameAdvocate Date ofWhether Date ofDays forNature ofDate ofNumber Act
VS Respondent Registrati Urgent ReliefDecision disposalDisposal execution ofof daysSection
Name on was sought and (Conteste decree for
Pre-Insitution d / execution
Mediation did Settled) of decree
not take place from date
(Yes / No) of

decision

28 [MS INIL

IKAUR

29 [SH. SURENDER| INIL
. RATHI

30 |MS. SAVITA RAO ICS(COMMo) TARUN KUMAR MR. HEMANT [15.01.2022 [28.09.2022 8 MONTH YUDGM
138/22 JAIN VS IGUPTA JAND 16 DAYS [ENT

MUNICIPAL IPASSED

CORPORATION
OF DELHI

131 EH GURDEEPNORTH- JOMP/COMM/5 [VACHANDEEP [TANISHA 06.04.2022 01.09.2022 148 |CONTESTE [U/S 34
INGH, WEST lo/2022 ISHIPPING INDIA [KATANA ID

IDISTRICT ILTD VS M/S
WUDGE INDOSTAR
(COMMERCIAL) ICAPITAL
IFINANCE LTD

JOMP.COMM/4 [VACHANDEEP [TANISHA 06.04.2022 01.09.2022 148 |CONTESTE [U/S 34
18/2022 ISHIPPING INDIA |[KATANA ID
ILTD VS M/S
[INDOSTAR
ICAPITAL
IFINANCE LTD

JOMP.COMM/51[VACHANDEEP [TANISHA 06.04.2022 01.09.2022 148 [CONTESTE U/S 34
2022 ISHIPPING INDIA |[KATANA ID

ILTD VS M/S
INDOSTAR
ICAPITAL
IFINANCE LTD

JOMP.COMM/5 [VACHANDEEP [TANISHA 06.04.2022 01.09.2022 148 |CONTESTE [U/S 34
l2/2022 ISHIPPING INDIA |[KATANA ID
ILTD VS M/S
[INDOSTAR
ICAPITAL
IFINANCE LTD
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Mediation did Settled) of decree
not take place from date
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decision

JOMP.COMM/4 [VACHANDEEP [TANISHA 06.04.2022 01.09.2022 148 |CONTESTE [U/S 34
[7/2022 ISHIPPING INDIA |[KATANA ID
ILTD VS M/S
INDOSTAR
ICAPITAL
I[FINANCE LTD

JOMP.COMM/4 [VACHANDEEP [TANISHA 06.04.2022 01.09.2022 148 |[CONTESTE [U/S 34
9/2022 ISHIPPING INDIA [KATANA ID

ILTD VS M/S
INDOSTAR
ICAPITAL
IFINANCE LTD

ICS/COMM/12/ [VIDHAN IBIJENDER 13.01.2020 06.09.2022 967 |CONTESTE IRECOVERY]|
2022 ICHANDER ROY VSISINGH ID SUIT
[ECOLAVISH
IMARKETING PVT
ILTD

IOMP.COMM/3/[M/S SHARDHA  [AUHSTOSH 20.11.2018 09.09.2022 1365 [CONTESTE [U/S 34
12018 [ENTERPRISES IKUMAR ID

JAND ORS VS
LAKSHMI
[FINANCIAL
ISERVICES LTD

JOMP.COMM/1 [DELHIJAL IK KIRAN 04.03.2020 13.09.2022 923 |CONTESTE [U/S 34
lo/2022 IBOARD VS ID
IBATLIBOI
JENVIRONMENTA
. AND ORS

32 [SH. VIRENDERNorth INTL
HATT,
IDISTRICT
PUDGE
(COMMERCIAL
ICOURT)

33 [SH. PANKAJSOUTH INTL
IGUPTA, IWEST
IDISTRICT
DUDGE
(COMMERCIAL)




o RAKESH]

ISYAL, DISTRICT]
UDGE,
‘OMMERCIAL
OURT-03
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INIL
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